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Vital Stats 
Functioning of the 13th Haryana Legislative Assembly 

Elections for the 14th Haryana Legislative Assembly will be held on October 21, 2019.  The 13th Assembly held its 

sessions from November 2014 to September 2019.  This document analyses the working of the 13th Assembly up to 

February 2019 (excluding the Budget 2017 and October 2017 sessions for which the bulletins were not available on the 

Assembly website). 

The Assembly worked for 72 hours a year, on average 

  

 During a session, the Assembly is scheduled to meet for 4.5 hours a day, Monday to Thursday, and 3.5 hours on 

Friday.  The 13th Assembly worked for 108% of its scheduled time, i.e., an average of 4 hours 39 minutes per day. 

 Between November 2014 and February 2019, the Assembly met for a total of 69 days, for 321 hours.  In the first 

four full years for which we have data, it averaged 16 days a year, meeting for 72 hours a year. 

39% of starred questions received an oral answer 

  

 MLAs hold government accountable by asking questions.  A starred question receives an oral answer from the 

relevant minister. 

 Between November 2014 and February 2019, excluding the Budget 2017 and October 2017 sessions, 865 starred 

questions were listed for answers.  39% of these questions received an oral answer from the relevant minister. 

 After the reply from the minister in the Assembly, MLAs can ask supplementary questions.  878 supplementary 

questions were asked duirng the same period.  On average 2.6 supplementary questions were asked for each starred 

question orally answered. 

0%

50%

100%

150%

200%

250%

N
ov

 1
4

B
ud

ge
t 1

5

S
ep

t 1
5

W
in

te
r 

15

B
ud

ge
t 1

6

A
ug

 1
6

N
ov

 1
6

B
ud

ge
t 1

7

M
ay

 1
7

O
ct

 1
7

B
ud

ge
t 1

8

S
ep

t 1
8

W
in

te
r 

18

B
ud

ge
t 1

9

% Working hours compared to scheduled hours
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Days of functioning
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% of starred questions orally answered
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Supplementary questions asked for each starred 
question answered
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48% MLAs were younger than 55 years 

 
 

 44% of MLAs were between the ages of 41 and 55 years, and 42% MLAs were between 56 and 70 years. 

 74% of MLAs had at least a bachelors degree, of which 18% had a post-graduate degree and 2% had a doctorate. 

 26% of MLAs were educated upto higher secondary level. 

Sources: Haryana Legislative Assembly website (http://www.haryanaassembly.gov.in), Haryana Assembly Bulletins and Daily Proceedings.  The 

bulletins for Budget 2017 and October 2017 sessions were not available on the Assembly website.  Age and educational qualifications of members have 

been extracted using the date of birth on the Assembly website and 2014 election affidavits data from the Association for Democratic Reforms 
(http://www.myneta.info). 

DISCLAIMER: This document is being furnished to you for your information.  You may choose to reproduce or redistribute this report for non-
commercial purposes in part or in full to any other person with due acknowledgement of PRS Legislative Research (“PRS”).  The opinions expressed 

herein are entirely those of the author(s).  PRS makes every effort to use reliable and comprehensive information, but PRS does not represent that the 
contents of the report are accurate or complete.  PRS is an independent, not-for-profit group.  This document has been prepared without regard to the 

objectives or opinions of those who may receive it. 
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